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th State Drug Control Authorities and whe 
the Provisions are fully enforced it would 
result in a more effective control over the 
import, manufacture and sale of psychotropic 
drugs capable of being abused. 
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Recommendations of Nanda Committee 
on Unemployment among In dian 

Seaman 

6178. SHRI RAMTIBHAI MAVAN{: 
Will tho Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) whether the recommendations of the 
Nanda Committee on unemployment among 
Indian seamen which were submitted in 1982 
have been implemented; 



. 
157 Wr itten Answers CHAITRA 17, 90S (SAKA) Written If nswers 158 

(b) if not, the reasons therefor and when 
these are likely to be implemented ; 

(c) what .are the recommendations of the 
said committee; and 

(d) the details of recommendations 
accepted and rejected ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND TRANS~ 
PORT: (a) The Nanda Committee had made 
1 re ommendations; some of these 
recommendations have been accepted, some 
have been accepted with stipulations 
and other have been referred back to tho 
Nanda ommittee for taking up in part II 
of its Report. The recommendations are in 
various stages of implementation. 

(b) to (d) A statement is laid on the 
Tab1e of the House, Placed in library. See No. 
LT. 6322/ 83). 
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Upgradation of Halt Stations on Kangra 
Valley Railway 

6180. PROF. NARAIN CHAND PARA. 
SHAR : Will the Minister of RAILWAYS be 
pleased to state : 

(a) whether there is a demand for the 
upgradation of a number of Halt Stations 
to the states of flag stations on Kangra 
vailey Railway (N.R.); 

(b) if s6, the names of the halts in 
respect of which the demands have been 
received during the last three years including 
the current financial year; 

(c) the names of halt stations which 
are proposed to be upgraded; and 

(d) if not, the likely date by which a 
decision would be taken by the authorities 
and the reasons for delay? . 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI C.K. 
JAFFER SHARIEF) : (a) and (b)' Yes. 
The names of such halts are Megh Rajpura, 
Barial Himachal, Chaumunda Marg, Lunsu 
and Majheran Himachal. 

(c) and (d) No halt is proposed to be 
upgraded. The upagradation would resuI t 
in recurring financial loss in all the cases 
except in case of Lunsu halt which was 
opened only on 15.6.81 and the traffic pattern 
has not stabilized to enable proper examina .. 
tion for its conversion into a Bag station. 

Housing Facilities for Deihl University 
Teachers 

6181. PROF. NARAIN CHAND PARA· 
SHAR: Will the Minister of.EDUCAT ON 
AND CUL TORE be pleased to state : 




